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let I' IDICb allocation as we bad aaked 
for. 

I 

i (b) if so, the reasons therefor; 

(0) the number of complaints recei,ed 

SHRI BARISH ltAWAT: What is 
the reatOD for aUoeatina the lowest 8mouDt 

to Utlar Pr&deab? 

from the aenfra) pubJic in tbi. regard; ~ I 

ML SPBAltS.: Why do tbey have 
lDOfe pOpulation .. 

(d) the details or toss of revenue by 
rostrictinl the sale of platform tickets; 
and 

SHtUMATl SUSHILA IlOHATOI ~ 
Uttar 'radesb certainly needs more be­
cause their population ii' tbe hilbest a. 
compared to that of other States. 

(&tIll,,,) 

SHIll PRIYA RANJAN DAS MONSI ~ 
MI.' t koow from thc bon. Minister, what 
ar~ the actual yardsticks besides tbe Plan 
allocation on education-is it ba ckw Brdn cu. 
illiteracy or tho aize of tbe populati on and 
,\'0 whether, in the 7th Plan period tbe 
Minister will consider a proposal to makc 
edocltion free for all women. upto Class 

XII 'I 

SHlIMAn SusmLA ROHATGI : 
ThO fUlt part is accepted. In addition 
to that, there are tbe avai lability of the 
rosouroes, and tbe priorlti es given by tbe 
State. ,Governments and tbe Planning 
Commi. ion'. formula tions 88 well. He 
spot e about free education for women we 
are totally with them, but tb e question is 
whetbor it is abaolutcJ)' postible riabt now 
to do it, thouah tbe Prime Minister bas 
alrOady lpoke abOut it, and we bave taken 
certain measures in tbat direction. 

Re •• IeW .. Ie of platform tlekett at 
DelM. Ne. Delhi aD4 Hunt-Nil_uddin 

RaD1fa, .tatlo •• 

.269. DR.. B.L. SHAILBSH: Will 
the MiDist .. of TRANSpORT be ploascd io 

Itato : 

(a) wbethor the Northern RaUway bas 
ree_tty taken a decision to r.strict the 
lale of platform ticket. at Delbl. New 
Delhi ,ed Hurat.NizamuddiD R.ailwa1 
l"atlon( 4urm, tho veat perleds trom 
. 06.00 brl, to 08.00 bra. and 16.00 bra. to 

1'.00 ~"rt.; 

(e) whether it is likely to be made 
permanent? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (8) y ... 
~~ ~. 

(b) With a view t,o ease congestion 00 
tbe platform during peak hours. 

(c) No written complaints were receI­
ved. However, the mtasure was not ver, 
popular with the travelling publiC. 

(d) The earniog from" sale of platform 
tickets during tbi. 10 day period was Ie .. 
by Rs. Sf) 60/· as compared' to tho 
corresponding 10 day period of Jut 
year. 

(e) No, Sir. 

[ TranI/at/OIl] 

. DR. B.L. SHAJLBSH: Mr. Speaker, 
S,r. the bOD. Minister is for thriabt in hi' 
reply tbat be has reccJVed DO complaiat 
from the public. If he was to introduce 
$uch a measure. the public should bavo 
'been informed that such an arran.a_ent 
was BoiDg to be introduced for 10 dip·· 10 
that tbe public would not have been put to 
inconvenience. You have created problem 
for the passengers by abruptly withdtawial 
the pz:ovious system, because WOlDOn aed 
Children '0 up tho raHway platform to 
receive as ~ell as see off tbe paS8cq'rt. 
But you dId Dot think of the incoDveai· 
eote the new arrangement was lik ely to 
cause them. Here, you bave t eplied in a 
vory forthriaht mann er that Dot cOlDpla.iDt 
baa been received from tbe publio. WUl 
the bon. Minister assure the Bo."10 tbat 
Ncb a situatioD wjD now be allowed ,to be 
creeted ill future' 
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SHRI MADHAVRAO SCINDIA:8 uch 
a situation will not arise in future and jf 
at all a need for it is felt a similar situa­
tioo .. deve)ops again, we aball revieW it ~.o 
that tho travelJina public is put to least 
Inconvenience. 

[En,lllh) 

SHRI ASUTOSH LAW: What is the 
meaning of restrictioq? How will you 
dist iOJui sb a' person who is a rca) attondant 
or n'ot? Will it Dot be a di~crtmination 
between a man and man? Has the Gove ... 
rnment evolved aoy formula to find out 
who is a real a ttendant and who is not? 

SHRI MADHAVRAO SCINDIA: As 
the measure bas been discontinued, the 
formula be!; aho been discontinued. 

Work done In H'Jodi In Indian Airllaes 

+ 
~, .SHRI DHARAM PAL SINGH MA· 

LIK: 

SHRI SUBHASH Y ADAV ; 

Wj}) the Minister of TRANSPORT b· 
pleased to state: 

(a) the kind of work done in Hindi in 
the various offices of Ind ian Airlines in 
the head quarters a~ also in its rcgioQA1/ 
zonal offices and various booking and re­
servation offices in tbe country; and 

(b) the ,teps taken to promote Hindi 
iD Indian Airlines? 

" THB MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 

. (SHRI 'JAODISH TYTLER): (a) All 
communications received in Hindi are beiDI 

" replied to in Hlndl. AlJ forms which are 
to be u~ed by the public are available 
biUnlually and ure acceptablo in Hindi. 

, Procedural literature or Indi~ Airlines is 
progressively beiDg translat cd and printed 
bilingllally. 

(b) Indian Airlines is constantly 
endeavouring to implement the provisions 
of the Ofticjal Languale. Act, 1963 4ts 

',·amindeM arid also tho Official Laoluaps 
:(ule ;!:~f6r offiC1al 'purposes of the Union) 

Rules, 1976 and various other instructions 
i880ed by the (!entral Government for pro­
gre88ive use of tbe Official Langnage. A 
time-bound programme is prepared every 
yoar to in traduce Hindi prolreslively in 
day-to-day working. Necessary arran •• 
ments for teaching Hindi to non·Hindi 
knowing employees are made and cash 
incentives are given to tho~e who pas. such 
examinations. Hindi Workshop TraioiD. 
Proarammes are conducted regularly fur 
the benefit of Hindi knowina omployees 
and tbey are urged to do tbeir official 
work in Hindi. 

[ Tran.,latlon] 

SHRI DHARAM PAL SINOH MALIK: 
Mr. Speaker, Sir, in reply to part (8) of 
my question, the hon. Minister bas atated 
that all communications received in Hindi 
are being replied to in Hindi and all forma 
wblch are to be used by the public are 
.".Hable bilingually and are acceptable io 
Hindi. Procedural literatur e of Indian 
AirHnes is progressive by being translated 
and printed bilingualJy. But the hon. 
Minister has not cJarified in his reply how 
the J ctter received by them in Hindi are 
beina replied to? Is there any record 
majntaining duplicate copies of those 
lett ers in their office or not 1 I do not 
have information about it. Secondly, may 
I know the time by which the translation 
of proceduraJ literarure in Indian Airlines 
would be completed. Besides, I have DOti .. 

ced that thougb tbe tickets of Indian Air­
Jines are prjr,ted bilingually, yet the blank 
columns in the tickets are tilJed up 10 
Enalish only. 10 this conriection, I would 
like to submit that by doing so, the .er, 

'purpose or progressive usc of Hibdi i, 
defeated and at the same time the Official' 
d jrectivos are also violated. fherfor Os 

I would like to know from the hone Mjnia. 
ter what action bas been taken or is beiDI 
taken or is proposed to be takon agaiut 
those who fill up the Hindi Columna in 
BnaJish? 

SHIU JAODISH ITTLER: Sir, a 
recoed i. kept in respect of tbe I ettor 
wbieb is replied to. I am not aware of it 
tbat. Hindi COlWIlDS are filled up in ED,Usb 
•• the bOD. Member bas said. I sball 
look int. It and shall tak e nec.ssary actl9D 


